
716? W ritten Arwtoers M AY 23, 1M2 Written Answers 7168

allowed to com pete under the age 
concession is thus restricted to that 
Grade. Certain Departments like 
A udit and Accounts, Incom e Tax, 
Posts and Telegraphs etc., make 
direct recruitment to some o l  their 
Class 1 Services and the em ployees 
o f these Departments are eligible 
under the age concession, to com pete 
for  those Services. Thus, it might 
happen that while as Assistant of 
the Central Secretariat Service who 
lecures high marks in the exam ina­
tion has to be appointed to the Sec­
tion Officers’ Grade, an em ployee o l 
the Indian Audit and Accounts D e- 
pa rtmont, in spite o f his securing less 
marks in the same examination, 
w ould be absorbed in a Class I Ser­
vice.

(c) and (d ). Governm ent have re­
ceived representations from  certain 
officers requesting that they might 
be appointed to a Class I Service on 
tbe ground that some candidates who 
secured less marks than them were 
appointed to Class I Services. These 
representations are being considered 
by  Government,

Special I. A. S, Recmlbnent

ZOiT Shri E. Madtansdaii Rao; W ill 
the Minister of Borne Affairs be 
pleased to state:

(a ) whether it is a fact that Gov­
ernment are considering to recruit 
som e officers for  I. A. S. by special 
recruitment this year;

(b ) i f  so, the number o f persons 
to be recruited this year;

(c) the time by which a notiflca- 
tion w ill be issued and selections 
made; and

(d> the terms and conditions o f 
appointment for  special recruitment 
for  I. A. S.?

The Minister in the Ministry of 
Home Affairs (Shri Datar>: (a ) No.

(c )  Does not arise.

(d ) Does not arise.
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Qualify tog a^e for  Pension

3039. Shri Nallakaya; W ill the
Minister of Finance be pleased to 
state:

(a) the minimum age o l  service 
under the Central Governm ent which 
qualifies for  pension in the case o f  
Class I to in  em ployees;

(b ) whether such an age is differ­
ent in case o f Class IV employees;

(c) i f  so, the reasons therefor;

(d ) whether there is any propo­
sal for  removing this discrimination; 
and

(e) if no, the reasons therefor?

The Minister of Finance (Shri
Morarji Desal): (a ) 18 years.
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(b ) No, Sir.

(c ) to (e ). D o  not arise.
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Geological Survey or Siwallk Bell

Z031. Shri Daljlt Sin^h: W ill the
Minister o f  M ines and Fuel be pleas­
ed to refer to the reply given to 
Unstarred Question No. 1579 on the 
8th Detember, 1961 and state:

fa) whether any final results have 
been received o f  the Geological sur­
vey  o f Siwalik Belt; and

<b) if  so, the details thereof?

The Deputy Minister in the Min­
istry o f MiDes and Fuel (Shri Hajar- 
tiavis>: (a) and (b ). No Sir, The work 
is Still in progress. A n additional area 
o f 830 SQ. miles in the Siwalik foot­
hills covering parts o f Jammu, Pun­
jab, Himachal Pradesh and Uttar 
Pradesh has been eeologically in­
vestigated by  the Oil and Natural

Gas Commission. The G eologic*! 
Survey o f India have covered a fur­
ther area of 300 square kilometres 
by geological majiping on the scale 
o f 1:63360. Tho data obtained so far 
in this complicated area is continu­
ously being reviewed and integrated 
by a .'ipecial team at the headquarter* 
nf the Oil and Natural Gas Commis-

Furciffn KupcrtN in Stepl PLmts

30J3. Siiri Daijit SinRh: Will the 
Miniijter iif Steel and Heavy W u s lr ics
be pieasrd 1o state tot:iI stri;iiHth o f  
foreign experts ;ind tochnieimi^; in iho 
three slcci plants n,? on 1st April, 1962, 
couiitiy-w iso?

The Minister of Steel iind Heavy 
Industries (Shri C. Subramanlam):
On the 1st April, 13R2, the iillow in g  
ForeiRn Kxpt^rts and Technicians were 
in position in the three steel plants 
o f the Hindu.stan Steel Limited:
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Foreign Natioiutb

3033 Shri DaUlt Sinfh : W ill the
Minister of H<me Affairs be pleased
to state:

(a ) the number o f foreign nation­
als found indulging in undesirable
activities during the period from  1st 
January to 31st March, 1962;

(b ) names o f the countries 
belonged to; and

they

(c) the action taken against themT 

The Minister of State in the Mta-
Istry ot Hooie ASalra (BbH DM»r>;
(a) to (c). The information is being




